
--_- WEELKY STATEMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEW DELflI-llOO66 - -
FROM 17.09.20JR To 21.09.2018 ---- I-

SfNO. APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
REClVED DESPATCHED
FROM THE PS
TO HON'BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS

FINAL ORDER -

I. E/52 13412016 FO/52710/2018 13/08/2018 17/09/2018

2. E/S1414/2018 FO/52715/20 18 13/08/2018 17/09/2018

3-S. E/52738 & 52730- FO/527 I6-52718/20 18 08/08/2018 17/09/2018

5274112016
6. E/5) 06012018 F0/52722/20 18 08/08/2018 17/09/20 L8

7. E/51661/2018 F0/52723/2018 08/08/2018 17/09/2018

8-11. E/51287,51290,51665 FO/52724-52727/20 18 08/08/2018 17/09/2018

-51666/2018
12. E/S0498/20 16 F0/52729/2P18 08/08/2018 17/0912018

13. E/51194/20 18 FO/52734/2018 09/08/2018 17/09/2018

14. E/51 034/20 18 FO/52735/2Q 18 10108/2018 17/09/2018

15. E/5 1142/2018 F0/52736/20 18 10108/2018 17/09/2018

16-18. E/S0070-S0072/20 I8 FO/52737-52739/2018 10108/2018 17/09/2018

19. E/SOS65/20 18 FO/52767/20 18 13/08/2018 17/0912018

20. E/50643/20 17 FO/52769/2018 13/08/2018 19/09/2018

21. E/50755/20 18 F0/52770/20 18 13/08/2018 19/09/2018--
22-23. E/51145-S1146/2017 FO/5277 1-52772/20 18 13/08/2018 19/09/2018

24. E/53094/20 16 FO/52773/20 18 13/08/2018 19/09/2018

MISC ORDER

1. E/ROAI50369/2018 MO/50470/20 18 06108/2018 17/09/2018
IN EI14S6/20 10

2. E/CODI50628/20 18 MO/S0477V2018 08/08/2018 17/09/2018
IN E/517S1/2018

I

AsS~
-V·

I ExciseBranch-DB
I

~

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon'ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.



-

WEELKY STATEMNT FOR DESPATCH OF ORDER
EXC[SE APPEAL BRANCH
CESTAT, NEW DELHI-l10066
FROM 24.09.20lR To 28.09.2018 -

SINO. APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER wmCHORDER
RECIVED DESPATCHED
FROMTHEPS
TO HON'BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS

FINAL ORDER

I. El50382/20 18 1-'0/52774/2018 16108/2018 24/09/2018

}-3. [i5061 0-5061 112018 FO!527RO-52781/20 18 17/08/2018 24/09/2018

~-5. E/50073-50074/20 18 FO/52787-52788/20 18 17/08/2018 24/09/2018 -f--

6. E/51567/20 17 F0/5279712018 21/08/2018 24/09/2018

7. E/S0759/20 18 FO/52805/20 18 21108/2018 24/09/2018

8-11. EI50135-50138/2018 F0/52806-52809/20 18 23/08/2018 24/09/2018

12. E/S0227/20 18 FO/52811/20 18 23/08/2018 24/09/2018

13. E/51252/2018 FO/S28 12/20 18 23/08/2018 24/09/2018

14. E/50 162/20 18 FO/528 13/20 18 24/08/2018 24/09/2018

15. E/S 1827120 17 FO/528 14/20 18 24/0812018 24/09/2018

16. E/50991/20 18 FO/52816/20 18 24/08/2018 24/09/2018

17-1R. E/50111-50112/2018 F0/52820-5282I 12018 24/08/2018 24/09/2018

19-33. E/50264,50266,50369,5 FO/52822-52836/20 18 14/08/2018 24/09/2018

0384-
50387,50439,50441,504
43,50447,50453,50622,
50727,50726/2018 With
CO/50358 & 50409 &
50712-50713/2018

3.:1-44. E/50265,50395,50412,5 FO/52839-52849/20 18 24/08/2018 24/09/2018

0437,50440,50442,5044
5,50446,50446,50450,5
0454,50455/2018

45. E/50612/20 18 FO/52852/20 18 24/08/2018 24/09/2018

46. E/SI827/2018 FO/52854/20 18 24/0812018 24/0912018

47-49. E/51055,51220,51267/2 FO/52856-52858/20 18 27/08/2018 27/09/2018

018
50. E/S1383/2018 FO/52859/20 18 27/08/2018 27/09/2018

51. E/51 t)OYl20J8 FO/S2RG4/20 18 29/08/201 H 27/09/2018

52-53. [160 133-60 13~/2013 POIS?R91-52892/20 18 31/08/2018 27/09/2018

54. E/50732/20 17 FO/S2R93/20 1 H 12/09/2018 27/09/2018
f-- E/51 151/2017 FO/5290 1120 18 12/09/20'18 27/09/2018
55.
56. E/50530/20 17 FO/52928/20 18 12/09/2018 28/09/2018

57. E/51871/2018 FO/52936/20 18 12/09/2018 28/09/2018

58. E/51421/2018 FO/52944/20 18 17/09/2018 28/09/2018

59. 1::/51742/2018 FO/52945/20 18 17/09/2018 28/09/2018

60. E/52204/20 18 FO/52946/20 18 17/09/2018 28/09/2018

61. E/M/5075712018 TN FO/52948/20 18 17/09/2018 28/09/2018

[151867/2018 .- f--

62. E/50635/20 18 FO/52950/20 18 17/09/2018 28/09/2018



MIse ORDER

I. E/COO/50632/20 18 MO/50529/20 18 16108/2018 24/09/2018

IN \::/51760/2018 - I--

2. E/M/50596/20 18 & MO/SOS3 1/2018 21/08/2018 24/09/2018

E/COO/50597/2018
IN E/2319/2008

3. E/ROA/S0436/20 18 MOISOS34/20 18 21/08/2018 24/09/2018

IN E/60131/2013
4. E/ROM/50512/20 18 MO/S0536/20 18 24/08/2018 24/09/2018

IN E/81120 12
5-9. E/ROM/S0488- MO/S053 7-S054 112018 24/08/2018 24/09/2018

50492/2018 IN
E/S1039-5 l043/20lS

10. E/ROM/50528/20 18 MO/S0542/20 18 24/08/201.8 24/09/2018

IN E/513 15/2017
11. E/COO/50660/20 18 MO/S0543/20 18 24/08/2018 24/09/2018

IN E/5 )885/2018
12-18. E/RONSOSII,50509,50 MO/S0565-50571 12018 24/08/2018 27/09/2018

514,50515,50516,
50529-30/2018 IN
E/52099 ,52S 83 ,53694,5
3675-7612014 &
E/54520 & 54187/2014

19. E/ROM/S05S8/20 18 MO/SOS85/20 18 28/08/2018 27/09/2018

IN E/384 I12010
20. E/ROM/50582/20 18 MO/S0586/20 18 28/08/2018 27/0912018

IN E/52996/20 16
21. E/M/50S 86/2018 IN MO/50591 12018 30108/2018 27/09/2018

E/S167012018
22. E/COD/S05 87/2018 MO/50592/20 18 30108/2018 27/09/2018

IN E/51677/2018
23-24. E/ROM/50552- M0150593-50594/20 18 30/08/2018 27/09/2018

50553/2018 INE/52282
& 52312/2016

2S. E/ROM/S0648120 18 MO/50604/20 18 12/09/2018 27/09/2018

IN EI50 103/2018
26-27. E/ROM/50644 & M0/50605-50606/20 18 12/09/2018 27/09/2018

50727/2018 IN
E/51686-51687/20 17

28. E/ROM/50602/20 18 MO/S0608/20 18 12/09/2018 27/09/2018

[N E/50075/2016
29-32. E/ROM/S0540- MO/S0609-506 I2/20 18 12/09/2018 27/09/2018

50S43/2018 IN
E/60/2012 &
E/S3284,SOlSI,
53269/2014

..,..., E/CODI50772I'2U 18 IN MO/S062712018 12/09/2018 27/09/2018
JJ.

E/S2247120 18
34. E/ROM/SOS34/20 18 IN MO/S0628/2018 17/09/2018 28/09/2018

E/S2 I23/20 18
3S-36. E/ROM/S0629,S060S/2 MO/50629-S0630/20 18 17/09/2018 28/0912018

018IN E/239S-
2396/2012

37. E/COD/S0782/20 18 [N MO/S0634/2018 17/09/2018 28/09/2018

E/S2284/20 18
LO.ORDER

I. E/50913/20 18 1.0.167/2018 12/09/2018 27/09/2018

") E/M/50S17/20 18 fN 1.0.16912018 12/09/2018 27/09/2018
_.

E/5 I 143/2017



J. E/COD/50657/20 18 IN 1.0.170/2018 17/09/2018 28/09/2018

E/51869/20 18

~
,---

Asst egistrar
Excise Branch-DB

L- ~

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon'ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their lise.


